IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.

Report on

:19-12-2025

Date :

Name of the

Applicant

19.12.2025

103203/2025(19.12.2025 25221;2025 SM SINGH c. ?;ﬁig Dtd. 2025-
103205/2025(19.12.2025 ?g?gg;2025 R K BARIK C. ?;ﬁi; btd. 2025- |00,
103208/2025(19.12.2025 ?2253;2025 GANESH SAHOO [C. ?;fi; Dtd. 2025~
103210/2025(19.12.2025 222255025 B.BEHERA c. SoUR O ?;f?f btd. 9999-
103211/2025(19.12.2025  °22P7 O |B B ROUT c. COURT NO.|0rder Drd. 2025-
103212/2025(19.12.2025 ?2222;2025 M MOHANTY C. gogig NO- ?;ﬁi; ptd. 2025= lparr-1
103213/202519.12.2025  >0270  |s BISWAL c. SOURE NO- [order Drd. 20257 parr-1
103214/2025(19.12.2025 ?g§52;2025 B DAS c. gogii NO. ?;ﬁ?; ptd. 2025-
103215/202519.12.2025  "20507 [k C SAMAL c. SOURE NO- [order Drd. 20257 lparr-2
103216/2025(19.12.2025 ?2352;2025 BIRAJA PRASRD o COURT NO. |0rder Dtd. 2025-
103217/202519.12.2025 ?§§§2;2025 J KAMILA C. gogig NO. ?;ﬁig ptd. 2025- ..o
103218/2025(19.12.2025 ?2358;2025 J KAMILA c. gogig NO. ?;fig Dtd. 2025-
103219/2025(19.12.2025  "22027 B B MALLICK [C. COURT NO.|Order Dtd. 2025-
103220/2025(19.12.2025 ?2253;2025 P PARIDA c. COURT NO. |0xder Dtd. 2025~
103223/2025|19.12.2025 ?3?53;2025 ié;ggJEET c. igURT NO. gg?ig Dtd. 2025-
103225/2025[19.12.2025 [0 [ as (G- COURT NO.jOrder Dtd. 2026-
103229/202519.12.2025  °2°L7  [BALARAM SINGH C. COURT NO. lorder Dtd. 2025-
103233/2025[19.12.2025 20007 |s.P.SAHOO c. COURT NO. lorder Dtd. 2025-




COPET- COURT NO. [order Dtd. 2025- |CIVIL
103235/202519.12.2025 [0 D K DEHURY  [C. o Sy CEULSION
WP (C) - COURT NO. [order Dtd. 2025-
103237/2025(19.12.2025 |3, .07 . |B SAMAL C. T Tooig
WP (C) - COURT NO. |[Order Dtd. 2025-
103238/2025(19.12.2025 35570 " . |B SAMAL C. T Toog
WP (C) - COURT NO. Order Dtd. 2025- |WRIT
103241/2025|19.12.2025 34669/2025 [P SAMAL C. 17 12-18 BRANCH-8
WP (C) - COURT NO. [Order Dtd. 2025-
103243/2025(19.12.2025 |3, .9 |B SAMAL C. 17 Toolg
WP (C) - COURT NO. Order Dtd. 2025- |WRIT
103245/2025119.12.2025 ;5.5 54,5 R K MOHABHOI [C. 17 12-18 BRANCH-4
WP (C) - COURT NO. [Order Dtd. 2025- [WRIT
103246/2025(19.12.2025 |3, =°" . |S K RATH C. L Tools R ANCH-2
WRIT
WP (C) - COURT NO. [0Order Dtd. 2025- |BRANCH
103248/2025(19.12.2025 |3, ,00" o . M R ROUTRAY [C. T ool (DTVISTON
BENCH-2)
WP (C) - COURT NO. [Order Dtd. 9999-
103249/2025(19.12.2025 |3, o2¢ o, L D PANDA C. N Tooal
WP (C) - COURT NO. [0rder Dtd. 9999- |WRIT
103251/2025(19.12.2025 |3, 0% o . L D PANDA C. N Tooal ERANCH-S
WP (C) - COURT NO. Order Dtd. 2025-
103253/2025(19.12.2025 3 529 0. K K NAYAK C. ] Sy
CRLA- COURT NO. [order Dtd. 9999- |[CRIMINAL
103254/2025(19.12.2025 |/ 0" |R RAJGURU C. c oo e
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT
103255/202519.12.2025  |g. 570 . M R ROUTRAY |C. c Toois RANCH-1
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT
103256/202519.12.2025 | -Joc”, .. M MOHANTY C. : Y R ANCH-1
WP (C) - COURT NO. |Order Dtd. 2025- [WRIT
103259/2025(19.12.2025 |- 00", |M MOHANTY C. : Toolg R ANCH-1
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT
103260/2025(19.12.2025 |- 00" o, |M MOHANTY C. : Toog R ANCH-1
WP (C) - COURT NO. Order Dtd. 2025- |WRIT
103261/2025(19.12.2025 )1, o0" . |A P DAS C. : Y R ANCH-4
BLAPL- RASHMIPRAVA COURT NO. |[Order Dtd. 2025-
103262/2025(19.12.2025 |00 " o [T C. : Tooin
WP (C) - COURT NO. Order Dtd. 2025- |WRIT
103263/202519.12.2025 ;507 5qy5 |P BASTIA C. 5 12-18 BRANCH-8
WP (C) - COURT NO. Order Dtd. 2025- |WRIT
103264/2025(19.12.2025 |[3/,=% . |S K RATH C. . Tooilg R ANCH_T
1103265/2025(19.12.2025  [WP (C) - SANTOSH KUMAR|C. COURT NO. |Order Dtd. 2026- |[WRIT




131065/2025 |MAHANTY 1 01-05 BRANCH-2 @
103266/2025 [19.12.2025 1307 lv & mouTRAY COURT MO J0rder Drd. 202 R s
103268/2025(19.12.2025  P0UANTE o [HIVRNSHO KOMR fo COURT NO. [Order Dtd. 20257 lparr-1
103270/2025[19.12.2025  [[p02C7" o |S. CHOUDHURY COURT NO. |Order Drd. 2025-
103271/2025(19.12.2025 AT CanNDRA COURT NO. |order Drd. 2025-
TRIPATHY

103272/2025 [19.12.2025 " (9)° |8 pas COURT MO J0rder Dtd. 2 R s
103273/2025(19.12.2025 ?32‘8535025 S. CHOUDHURY (l:SURT NO- ?ng ptd. 2025= lparr-1
103274/2025(19.12.2025 ?5228;2022 B DAS SSURT NO- ?g?ig ptd. 2025- giiECH—Z
103275/2025(19.12.2025 giég)z;zo% SUMAN MITRA (l:SURT NO- ?ng ptd. 2025- ggECH—6
103276/2025(19.12.2025 ?23?535025 SUVENDU BARIK iSURT NO- ?;fig prd. 2025-
103277/2025(19.12.2025 ?géig;zozz B DAS SSURT NO- ?g?ig ptd. 2025- giiECH—Z
coee . o o 20z

come . o ons a5 et
103280/2025[19.12.2025 S0 o COURT NO. [order Dtd. 20257 Iparr—1
come . s v 2025 it
come . s oxa. 205

coome w0 prcee o 2oz iz
coome 0. i v 2025
103285/2025/19.12.2025 ?gégé;zoz5 G. R. PATRA COURT O order Drd. 2 R e 3
103286/2025(19.12.2025  P2LACTE o [BIDL SAGAR COURT HO. [0¥der Drd. 20257 lparr-1




CRLMC- COURT NO. [Order Dtd. 2025-
103287/202519.12.2025 |,/ /0070 o |A. MOHANTY e Sy
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT
103288/2025/19.12.2025 |55 00 5455 L D PANDA 17 12-18 BRANCH-6
WRIT
WP (C) - COURT NO. Order Dtd. 2025- |BRANCH
103289/202519.12.2025 ;0 00/ 5q55 L D PANDA 17 12-18 (DIVISION
BENCH-3)
WRIT
WP (C) - COURT NO. [Order Dtd. 2025- |BRANCH
103290/202519.12.2025 |30 /07" |L D PANDA 17 Toolg (DTVISTON
BENCH-3)
ABLAPL- COURT NO. [Order Dtd. 2026-
103291/2025(19.12.2025 /000 oo M M NAYAK e 01o90 BAIL-1
ABLAPL- COURT NO. [Order Dtd. 2025-
103292/2025(19.12.2025 (S 00 o |B R SENAPATI T T1o16
WP (C) - COURT NO. |Order Dtd. 2025-
103293/2025(19.12.2025 |3 00" o . L D PANDA T Tooig
ABLAPL- COURT NO. [Order Dtd. 2025-
103294/202519.12.2025 {77 o N SAHOO T 1010 BATL-1
ABLAPL- ASHOK KUMAR COURT NO. [Order Dtd. 2025-
103295/202519.12.2025 (70000 oo Do T Toeln BAIL-2
WP (C) - COURT NO. [Order Dtd. 2025- [WRIT
103296/202519.12.2025 3o o |L D PANDA L Toolg EANCH-3
ABLAPL- BYOMAKESH COURT NO. [Order Dtd. 2025-
103297/2025|19.12.2025 12385/2025 TRIPATHY 17 12-17
CRLMC- PRAMOD KUMAR COURT NO. [Order Dtd. 5000-
103298/202519.12.2025 S0 00 o |2 S 5 oLD ol-01
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT
103299/202519.12.2025 |3ooc1 o0, |L D PANDA > onD Sy RANCH-]
ABLAPL- RANJIT COURT NO. [Order Dtd. 2026-
103300/202519.12.2025 ] 00 o NTY T ol-1c BAIL-1
CRLMC- COURT NO. |Order Dtd. 2025-
103301/2025(19.12.2025 4779/2025 S.P.SAMANTA 17 12-16
ABLAPL- JAGANNATH COURT NO. [Order Dtd. 2025-
103302/2025119.12.2025 14544 /2025  |xkamILa 17 12-17
CMP- COURT NO. [Order Dtd. 2026-
103303/2025(19.12.2025 |'g . |P.K.DAS 3 0518
WP (C) - COURT NO. Order Dtd. 2025- |[WRIT
103304/202519.12.2025 T o0 oo |L D PANDA 3 Toolg R ANCH-S
ABLAPL- COURT NO. [Order Dtd. 2025-
103305/202519.12.2025 o0/ o0 o |S K ROUT 23 1o
103306/2025(19.12.2025  [cMp- S.SAMAL COURT NO. |Order Dtd. 2026-




2003/2025 23 02-06
103307/2025(19.12.2025 2?2252525 ii?izgiﬁiNDA ggURT NO. ?E?Ti Dtd. 2025-
103308/2025(19.12.2025 ?gégg;2oz5 J SAHOO COURT MO ?;fig ptd. 2025- WRIT
103309/2025(19.12.2025 §?§;/2025 A.BEHERA COUKT NO- gifgg Dtd. 2026-
103310/2025(19.12.2025 12 €)° |k K NAYAK COURT NO. |Order Dtd. 2025-
103311/2025(19.12.2025 |CMP-771/2025 N.C.SINHA SgURT NO. gg?iz btd. 2025- giiECH_4
WRIT
103312/2025(19.12.2025 ggégé;zozs B DAS COURT NO. Order Dtd. 2025- ?E?SESION
BENCH-1)
103313/2025(19.12.2025 ggégé;zozs B DAS COURT NO. Order Dtd. 2025-
103314/2025(19.12.2025 i?gg/zozs M.K.NAYAK CQURT NO. {Order Dtd. 2026-
103315/2025/19.12.2025 |CMP-248/2025 |S.NAYAK SSURT NO. ?;f?; ptd. 2025-
103316/2025(19.12.2025 2255/2025 H.S.PANDA COURT KO- ?;fig Dtd. 2025-
103317/2025(19.12.2025 ggég;;2025 S MOHANTY ggURT NO. ?;ﬁig Dtd. 2025-
103318/2025(19.12.2025 S8§255024 K.P.MOHANTY CQURT NO. (order Dtd. 2025~
103319/2025(19.12.2025 ?gég;;2025 H.K.MOHANTA igURT NO. SZ?EE btd. 2025-
103320/2025|19.12.2025 ?§é§;;2025 S K NAYAK COURT NO.[Order Dtd. 2025- WRIT
103321/2025(19.12.2025 ggéii;2o25 P K BEHERA COURT NO. (order Dtd. 9999-
103322/2025|19.12.2025 g§é21;2025 K K NAYAK COURT No.|Order Dtd. 2025~ WRIY
1103323/2025 |19.12. 2025 §§§}§é55 K.C.PANDA COURT NO. Drder Dtd. 20267 ly.g.c




103324/2025 [19.12.2025 124017 DAS COURT MO J0rder Dtd. 202 R
|103325/202519.12. 2025 S iohas .K.BARIK COURT NO. [Order Dtd. 2026- |y ;5 ¢
103326/2025(19.12.2025 ?gégé;zoz5 SAMAL COURT MO ?;fig ptd. 2025- WRIT
103327/2025(19.12.2025 Z§2§5025 .BARTK COUKT NO- ?;fii Dtd. 9999-
110332872025 19.12.2025 Z§2235025 .D.MOHANTY COURT MO ?;fii btd. 9999~ CRIMINAL
103329/2025|19.12.2025 ?gég;;2025 D PANDA COURT NO.|Order Dtd. 2025- WRIT
103331/2025(19.12.2025 g?ég;;ZOZS K NAYAK gogig NO. ?;ﬁig Dtd. 2025-
103333/2025|19.12.2025 Z§§¥35025 .K.LENKA COURT NO. Order Dtd. 2025-
103334/2025|19.12.2025 25533;2025 K NAYAK COURT NO.[Order Dtd. 2025- WRIT
103335/2025 [19.12.2025  [24C)° K NAYAK SOURT NO. Order Drd. 20zs R s
103336/2025(19.12.2025 §§2T32025 . PANDA COgRT MO ggﬁzg Dtd. 2025-
103337/2025(19.12.2025 |[FAO-298/2025 |S.SAMAL Sogig NO. gg?ig Dtd. 2025-
103338/2025(19.12.2025 ?gég;;2025 K NAYAK gogig NO. ?;ﬁig Dtd. 2025-
103341/2025|19.12.2025 ?gégé;2025 BISWAL COURT NO. |Order Dtd. 2025
103342/2025(19.12.2025 §§552554 .P.PATRA CogRt No- ggfig Dtd. 2025-
103343/2025(19.12.2025 (G878 .K.ROUTRAY COURT NO.|0rder Dd. 2025
103345/2025(19.12.2025 ggégg;2o25 K SWAIN COURT NO- g;ﬁig Dtd. 2025~ WRIT
103346/2025(19.12.2025  C5 000 .N.SATAPATHY COURT NO. |0rder Dtd. 2025-
103347/2025(19.12.2025  |cRLMC- .R.SAHOO COURT NO. [0rder Dtd. 2025-




5331/2025 3 OLD 12-16

WP (C) - COURT NO. [0rder Dtd. 2025-
103348/2025119.12.2025 |50/ o 5qy5 (B K MOHANTA  [C. 3 OLD 12-18

WP (C) - COURT NO. [0rder Dtd. 2025- |WRIT
103350/2025|19.12.2025 35775/2025 M- R. ROUTRAYC. 3 OLD 12-16 BRANCH-4

CRLMC- COURT NO. |[Order Dtd. 2025-
103351/2025(19.12.2025 | Jo0 o . |S.DEVI C. > onb 5005

WP (C) - COURT NO. [0rder Dtd. 2025-
103353/2025119.12.2025 ;554 5,455 M. R. ROUTRAYC. 5 OLD 12-16

CRLMC- COURT NO. [0rder Dtd. 2025-
103354/2025(19.12.2025 /o0 |S.NAYAK C. > oLD 055

WRIT

WP (C) - COURT NO. [0Order Dtd. 2025- |BRANCH

103356/2025(19.12.2025 |Z o 0" . |M. R. ROUTRAYC. > oLD iy (DTVISTON
BENCH-3)
CRLMC- COURT NO. [0rder Dtd. 2025-
103357/202519.12.2025 | 000 . |S.PANDA C. > oLD iy
COURT NO. [Order Dtd. 2025- |L15C*
103358/2025(19.12.2025 |FAO-115/2020 |A K MOHANTY [C. ol Dt : APPEAL
2 OLD 12-16
SEC.

WP (C) - COURT NO. [order Dtd. 2025-
103360/2025(19.12.2025 35858/2025 A. K. MOHANTY C. > OLD 12-16

CRLMC- COURT NO. [order Dtd. 2025-
103361/2025(19.12.2025 4610/2025 M.MOHANTY C. > OLD 11-11

COURT NO. [Order Dtd. 2025- |15
103363/2025(19.12.2025 FAO-115/2020 |R K MOHAPATRA C. : : APPEAL
2 OLD 12-16
SEC.

WP (C) - COURT NO. [0rder Dtd. 2025- |WRIT
103364/2025(19.12.2025 220 ¢ .. |S.BARIK c. > oLD e R ANCH-

WP (C) - COURT NO. [0rder Dtd. 2025-
103365/2025(19.12.2025 |J.o.0° . |G. B. BISWAL [C. > onb g
103367/2025(19.12.2025 |FAO-530/2025 |B.MAHALT C. EOURT NO- gf?is ptd. 2026-

WP (C) - COURT NO. [0rder Dtd. 2025- |WRIT
103368/2025119.12.2025 |, 00 54,5 (R. K. MISHRA [C. e 12-16 BRANCH-3
103369/202519.12.2025 |FAO-505/2025 K.C.NAYAK c. COURT NO. |Order Drd. 2025-

WP (C) - COURT NO. [Order Dtd. 2025- [WRIT
103371/2025119.12.2025 |5 ) ¢ gy (B- K. PARDHI [C. 6 12-19 BRANCH-5

[103372/2025(19.12.2025 |FAO-507/2025 [B.MAHALT C. COURT NO. [order Dtd. 2025-




6 12-17
WP (C) - COURT NO. |Order Dtd. 2026- |WRIT
103373/202519.12.2025  |5.01 ¢ 50,5 D SAMAL 1 01-19 BRANCH-4
WP (C) - COURT NO. |Order Dtd. 2025-
103375/2025|19.12.2025 34617/2025 |- R BARIK 1 12-17
WP (C) - COURT NO. |Order Dtd. 2026- |WRIT
103376/202519.12.2025 |50 00 50,5 R C MUDULI 1 01-19 BRANCH-2
WRIT
WP (C) - B. R. COURT NO. |Order Dtd. 2025- |BRANCH
103377/2025119.12.2025 34194 /2025 |SENAPATI 1 12-17 (DIVISION
BENCH-2)
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT
103379/2025|19.12.2025 |3 000 50,5 T K SWAIN 1 12-16 BRANCH-2
WP (C) - COURT NO. |Order Dtd. 2025-
103380/2025|19.12.2025 |3, 00 ngy5 |B- K. PARDHI 1 12-17
WP (C) - COURT NO. |Order Dtd. 9999- |WRIT
103381/2025|19.12.2025  |35005/5gs5 D+ SAMAL 5 12-31 BRANCH-7
COURT NO. Order Dtd. 2025- |CIVIL
103383/2025(19.12.2025 |CRP-45/2025 |G. B. PARIDA 25 197-17 REVISTION
WP (C) - COURT NO. Order Dtd. 9999- |WRIT
103385/2025|19.12.2025 |3 0o ng,5 [B- DAS g 12-31 BRANCH-3
WP (C) - COURT NO. Order Dtd. 2025- |WRIT
103387/2025|19.12.2025 |05 000 S. K. RATH g5 12-17 BRANCH-6
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT
103389/2025|19.12.2025  |3.07) ng,5 |U. CHHOTRAY 5 12-17 BRANCH-5
WP (C) - COURT NO. Order Dtd. 2025- |WRIT
103392/2025|19.12.2025  |30000 5gy5 |U- CHHOTRAY 5 12-17 BRANCH-8
WP (C) - COURT NO. |Order Dtd. 2025-
103394/2025/19.12.2025 |, 0y 1ngy5 M. MOHANTY 55 12-17
BLAPL- BRAJA KISHOR COURT NO. |Order Dtd. 2025-
103395/2025|19.12.2025 |00 5055 |panDa 5 12-17 BAIL-2
WP (C) - COURT NO. |Order Dtd. 2025-
103397/2025/19.12.2025 |30, 00 /5005 |J- BEHERA 5 12-17
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT
103399/202519.12.2025 155500 /5995 |B- BEHERA 5 12-17 BRANCH-2
WRIT
WP (C) - COURT NO. Order Dtd. 2025- |BRANCH
103401/2025/19.12.2025  |35507 /9gp5 [S- SWAIN b 12-17 (DIVISION
BENCH-1)
[103403/2025(19.12.2025  |wp (C) - N. C. ROUT COURT NO. [order Dtd. 9999- |




36014/2025 25 12-31
WP (C) - S. R. COURT NO. [Order Dtd. 2025- |WRIT
103405/2025|(19.12.2025 29253/2025 MOHAPATRA 25 12-17 BRANCH-7
BLAPL- BISWOJEET COURT NO. |Order Dtd. 2025-
103406/2025(19.12.2025 12969/2025 LENKA o5 1o-13 BAIL-2
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT
103407/2025|19.12.2025 36041/2025 K.N.SAHOO o5 19-17 BRANCH-7
BLAPL- COURT NO. |Order Dtd. 2025-
103408/2025(19.12.2025 12237/2025 P.PARIDA o5 19-17
WP (C) - COURT NO. [Order Dtd. 2025-
103409/2025(19.12.2025 36034/2025 K.N.SAHOO o5 19-17
ABLAPL- COURT NO. |Order Dtd. 2026-
103411/2025|19.12.2025 14131/2025 M.R.SAHOO 17 02-06 BAIL-1
WRIT
WP (C) - COURT NO. [Order Dtd. 9999- |BRANCH
103412/2025|19.12.2025 30920/2025 H. K. MALLICK o5 19-31 (DIVISION
BENCH-1)
ABLAPL- COURT NO. [Order Dtd. 2025-
103414/20251(19.12.2025 14130/2025 M.R.SAHOO o5 12-17 BAIL-1
WRIT
WP (C) - COURT NO. [Order Dtd. 2026- |BRANCH
103415/2025|19.12.2025 20527/2025 S. BISWAL 20 02-20 (DIVISION
BENCH-3)
RVWPET- COURT NO. [Order Dtd. 2025- |CIVIL
103417/2025(19.12.2025 228/2018 D K MOHANTY 20 19-17 REVISION
ABLAPL- COURT NO. [Order Dtd. 2025-
103419/2025|19.12.2025 14127/2025 C.RANA 20 19-17 BAIL-2
WP (C) - COURT NO. [Order Dtd. 2025-
103420/2025(19.12.2025 19620/2024 G. N. BARIK 20 11-13
WP (C) - COURT NO. [Order Dtd. 9999- |WRIT
103421/2025|19.12.2025 26458/2025 S BISWAL 5 19-31 BRANCH-2
ABLAPL- COURT NO. [Order Dtd. 2025-
103423/2025|19.12.2025 12571/2025 M.R.SAHOO o5 19-17
TRP (C) — COURT NO. [Order Dtd. 2026-
103425/2025(19.12.2025 441/2025 S. K. NAYAK 16 02-16
TRP (C) - COURT NO. |Order Dtd. 2026-
103427/202519.12.2025 |5, 505 S. K. SWAIN 16 01-05
ABLAPL- COURT NO. [Order Dtd. 2025-
103428/2025(19.12.2025 12377/2025 B.S.DAS 16 19-17
WP (C) — COURT NO. |Order Dtd. 2025-
103431/2025(19.12.2025 10503/2025 K. C. PANDA 16 04-22
ABLAPL- COURT NO. |Order Dtd. 2025-
103434/2025(19.12.2025 11656/2025 P.K.ROUTRAY 16 19-17
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT
103436/2025(19.12.2025 11892/2024 K PARIDA 16 19-17 BRANCH-?2




WP (C) -

COURT

NO.

Order

Dtd.

2025-

WRIT

103438/2025/19.12.2025 |, -0 5055 (S GUPTA 16 12-16 BRANCH-1
ABLAPL- COURT NO. |Order Dtd. 2025-
103439/202519.12.2025 [0 005 M.R.ROUTRAY 16 12-17
ABLAPL- COURT NO. |Order Dtd. 2025-
103442/2025/19.12.2025  [oo0 0o s M. MOHANTY 16 12-16
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT
103443/202519.12.2025 |50 5997 (S K BISWAL 16 12-17 BRANCH-7
WP (C) - COURT NO. |Order Dtd. 2025- WRIT
103446/2025/19.12.2025 |1 500 54, (KISTISH 16 12-15 BRANCH-6
ABLAPL- COURT NO. Order Dtd. 2025-
103448/2025/19.12.2025 [0 0 5,5 |S.N.MISHRA 16 1215 BAIL-2
WP (C) - COURT NO. |Order Dtd. 2025- WRIT
103460/2025/19.12.2025  [35575 5055 S+ BARIK 16 12-16 BRANCH-6
CONTC- COURT NO. |Order Dtd. 2025-
103461/2025/19.12.2025 [ oo 55 D.NAYAK 16 11-28
BLAPL- COURT NO. Order Dtd. 2025-
103462/2025/19.12.2025 | /o o0 ooos  M.K.MOHANTY 16 12-18
BLAPL- COURT NO. |Order Dtd. 2025-
103463/2025/19.12.2025 |/, 010 no5  M.K.MOHANTY 16 12-18
CRLREV- COURT NO. |Order Dtd. 2026- |CRIMINAL
103464/2025/19.12.2025 | o 000 S K DASH 3 OLD 01-12 REVISTON
CRLREV- COURT NO. |Order Dtd. 2023- |CRIMINAL
103465/2025/19.12.2025 |0 04 B SINGH 3 OLD 09-22 REVISION
WP (C) - COURT NO. |Order Dtd. 2025- WRIT
103466/2025/19.12.2025 ;o o0 555 R YADAV 3 OLD 12-15 BRANCH-5
BLAPL- COURT NO. |Order Dtd. 2025-
103467/2025/19.12.2025 |/ 000 5go5 M- SAHOO 3 OLD 12-18
BLAPL- COURT NO. |Order Dtd. 2025-
103468/2025/19.12.2025 |, 10 5055 |J-P.KAR 3 OLD 12-18
BLAPL- COURT NO. |Order Dtd. 2025-
1034€9/202519.12.2025 |50 /50,5 | S-BISWAL 3 OLD 12-18
WRIT
WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH
103470/2025(19.12.2025 6614/2025 S. K. SAHOO 3 OLD 12-05 (DIVISION
BENCH-1)
WRIT
WP (C) - D. K. COURT NO. |Order Dtd. 2025- |BRANCH
103471/2025119.12.2025 |41 4 /2025 MOHAPATRA 3 OLD 12-05 (DIVISION

BENCH-1)




103472/2025|19.12.2025 Tgég;;2025 K. SENDHA SOTRT MO J0rder Dt 2 R e
103473/2025(19.12.2025 ?2??%;2025 .P.DAS gogig NO.

103474/2025(19.12.2025 §§£21;2025 K. RATH COURT NO. (order Dtd. 2025- WRIT
103475/2025|19.12.2025 g?égi;2025 K. BHOL COURT No.|Order Dtd. 2025~ WRIT
103476/2025[19.12.2025 1710V ° SWAIN COURT NO.|0rder Dtd. 2025 WRIT
103477/2025(19.12.2025 ?gﬁzi;zozs .DASH gogig NO. ?;ﬁig Dtd. 2025-
103478/2025/19.12.2025 §§£22;2025 SWATN COURT NO. |Order Dtd. 2025-
103479/2025(19.12.2025 ggégé;zozs SWATN COURT O Order Dtd. 2025- wRIT
103480/2025(19.12.2025 ?2252;2025 .K.PANI gogig NO. ?;ﬁig Dtd. 2025-
103481/2025(19.12.2025  (Teio o .R.SINGH COURT NO. |Order Dtd. 2026
103482/2025[19.12.2025 12107 SAHOO COURT NO. [Order Dtd. 9999
103483/2025(19.12.2025 ?2?23;2025 .B.MALLICK ggURT NO. ?;ﬁig Dtd. 2025-
103484/2025|19.12.2025 25522;2025 K. MOHANTA COURT NO. (Order Dtd. 9999~ WRIT |
103486/2025|19.12.2025 §§£S2;2025 SAMAL COURT NO. [Order Dtd. 9999
103487/202519.12.2025 gf£§$;2025 DAS COURT No. |Order Dtd. 2025-
103489/2025(19.12.2025 25522;2025 K. PARDHI COURT NO. |0xder Dtd. 2025~
103490/2025[19.12.2025 17197 R. ROUTRAY COURT NO.|0rder Dtd. 2025-
103491/2025(19.12.2025 ?5252;2025 .R.ROUTRAY COURT NO- ggfig Dtd. 2025-




WP (C) - COURT NO. |Order Dtd. 2025-
103492/2025/19.12.2025  |S. 070 0,5 R. ROUTRAY [C. ‘ 19-16
BLAPL- COURT NO. |Order Dtd. 2025-
103493/2025|19.12.2025 | )00 5000 .P.KAR cC. 6 19-18
WP (C) - COURT NO. |Order Dtd. 2025-
103494/2025/19.12.2025 500035055 R. ROUTRAY [C. 6 1o-1¢
WRIT
WP (C) - COURT NO. |Order Dtd. 2025- |BRANCH
103495/2025/19.12.2025 ;o003 50,5 R. ROUTRAY [C. 6 1o-1¢ (DIVISION
BENCH-3)
BLAPL- COURT NO. |Order Dtd. 2025-
103496/2025|19.12.2025 | oo’n00o0 .P.SAMANTA [C. ‘ 19-18 BAIL-1
WP (C) - COURT NO. |Order Dtd. 2025- [WRIT
103498/2025/19.12.2025 50005005 R. ROUTRAY [C. p 17-1¢ BRANCH-7
BLAPL- COURT NO. Order Dtd. 2025-
103499/2025/19.12.2025 [0, o0 .K.MALLICK [C. 6 19-18 BAIL-2
WP (C) - COURT NO. |Order Dtd. 2025-
103500/2025/19.12.2025 ;.00 00,5 R. ROUTRAY [C. p 17-1¢
WP (C) - COURT NO. Order Dtd. 2025-
103502/2025/19.12.2025 | Soo0s 5005 R. ROUTRAY [C. p 17-1¢
BLAPL- COURT NO. |Order Dtd. 2025-
103503/2025/19.12.2025 |00 00,5 .J.PRADHAN [C. 6 19-18
WP (C) - COURT NO. Order Dtd. 2025- |WRIT
103504/2025/19.12.2025 S o0 00,5 R. ROUTRAY [C. 6 12-16 BRANCH-5
BLAPL- COURT NO. |Order Dtd. 2025-
103505/2025|19.12.2025 |/ o hg05 .KAMILA C. 6 19-18 BAIL-1
WP (C) - COURT NO. |Order Dtd. 2025- [WRIT
103506/202519.12.2025 | jooo0 /0055 R. ROUTRAY [C. ‘ 19-16 BRANCH-5
WP (C) - COURT NO. Order Dtd. 2025- |WRIT
103507/2025/19.12.2025 ;o000 /5055 R. ROUTRAY [C. 6 19-1¢6 BRANCH-8
BLAPL- COURT NO. |Order Dtd. 2025-
103508/2025/19.12.2025 |7 00,5 .KAMILA C. c 19-18
BLAPL- COURT NO. |Order Dtd. 2025-
103509/2025|19.12.2025 | )00 5000 R DAS C. ‘ 12-17 BAIL-1
WP (C) - COURT NO. |Order Dtd. 2025-
103510/202519.12.2025 |55 00 /5005 R. ROUTRAY C. 6 12-16
BLAPL- COURT NO. |Order Dtd. 2025-
103511/202519.12.2025 15 09 /hq05 .KAMILA C. ‘ 12-18 BAIL-1
BLAPL- COURT NO. |Order Dtd. 2025-
103512/202519.12.2025  [o o' /hgos .D.BISWAL C. 6 12-18
[103513/2025(19.12.2025 |wp (C) - R. ROUTRAY[C. COURT NO. [order Dtd. 2025-




135664/2025 6 12-16

WP (C) - COURT NO. |Order Dtd. 2025- |WRIT
103514/2025119.12.2025 |, 05 555 M. R. ROUTRAYC. p 12-16 BRANCH-2

WP (C) - COURT NO. |Order Dtd. 2025- |WRIT
103515/2025119.12.2025 |, 00 hqy5  M.R. ROUTRAY [C. 6 12-16 BRANCH-4

BLAPL- COURT NO. |Order Dtd. 2025-
103516/2025|19.12.2025 12398/2025 M-D-BISWAL C. p 12-18

WP (C) - COURT NO. |Order Dtd. 2025- |WRIT
103517/2025|19.12.2025  |35005 /5gp5  [M-R. ROUTRAY [C. p 12-1¢6 BRANCH-7

ABLAPL- COURT NO. |Order Dtd. 2025-
103518/2025|19.12.2025 |7, )3 hg,5 BB MALLICK cC. p 12-17 BAIL-1

BLAPL- COURT NO. |Order Dtd. 2025-
103519/2025|19.12.2025 | )0 ngy5  M-R.SAHOO C. p 12-18 BAIL-1

WP (C) - COURT NO. Order Dtd. 2025- |WRIT
103520/2025|19.12.2025 |30 00 5q,5 M. R. ROUTRAY C. p 17-16 BRANCH-2

WP (C) - COURT NO. |Order Dtd. 2025- |WRIT
103521/2025|19.12.2025 |39 30 /54,5 M- R. ROUTRAY C. p 12-16 BRANCH-8

BLAPL- COURT NO. |Order Dtd. 2025-
103522/2025/19.12.2025 7000 5 q,5  M.R.SAHOO C. 6 17-11

WP (C) - COURT NO. |Order Dtd. 2025- |WRIT
103523/2025|19.12.2025  |359,3 /54,5 M. R. ROUTRAYC. p 12-1¢6 BRANCH-6

WP (C) - COURT NO. |Order Dtd. 2025-
103524/2025|19.12.2025  |3o 00 nq,5 M. R. ROUTRAY C. 6 19-16

BLAPL- COURT NO. |Order Dtd. 2025-
103525/2025/19.12.2025 |70 0 5 q,5  M.R.SAHOO cC. 6 19-18

WP (C) - COURT NO. |Order Dtd. 2025- |WRIT
103526/2025/19.12.2025 |39 50,5  [M.R. ROUTRAY [C. p 12-1¢6 BRANCH-8

BLAPL- COURT NO. |Order Dtd. 2025-
103528/2025|19.12.2025 | ) ng,5  [B-SAHOO cC. p 12-18

WP (C) - COURT NO. Order Dtd. 2025- |WRIT
103529/2025/19.12.2025  |35900 /5,5 M. R. ROUTRAYC. p 12-16 BRANCH-8

CMP- COURT NO. |Order Dtd. 2026-
103530/2025|19.12.2025 |7y, /5005 S.BEHERA C. 23 01-29

BLAPL- COURT NO. |Order Dtd. 2025-
103531/202519.12.2025 |5 o07 5q,5 |S-K.BEHERA C. 53 12-18 BAIL-1

WRIT

WP (C) - COURT NO. Order Dtd. 2025- |BRANCH

103532/2025119.12.2025 ;555 /5455 M. R. ROUTRAYC. 23 12-16 (DIVISION
BENCH-3)
[103533/2025(19.12.2025  |[cRLMP- M.R.SAHOO C. COURT NO. [Order Dtd. 2025- |




1625/2025 23 12-17

BLAPL- COURT NO. |Order Dtd. 2025-
103534/202519.12.2025 L5 0 5005 .K.BEHERA 23 12-18 BAIL-1

WP (C) - COURT NO. Order Dtd. 2025-
103535/2025|19.12.2025 35812/2025 R. ROUTRAY 23 12-16

CRLMP- COURT NO. |Order Dtd. 2025-
103536/2025|19.12.2025 |/ /oo n 00 .R.SAHOO 23 12-17

WP (C) - COURT NO. |Order Dtd. 2025-
103537/202519.12.2025 ;5003 /5005 R. ROUTRAY 23 12-16

CRLMP- COURT NO. |Order Dtd. 2025- |WRIT
103538/2025|19.12.2025 |/ o s i0s .R.SAHOO 23 12-17 BRANCH-4

BLAPL- COURT NO. Order Dtd. 2025-
103539/2025|19.12.2025 |/ ,05 5005 . PANDA 23 12-18 BAIL-1

CRLMP- COURT NO. Order Dtd. 2025-
103540/2025/19.12.2025 | //o /o0 0 .R.BARIK 23 12-17

BLAPL- COURT NO. |Order Dtd. 2025-
103541/2025|19.12.2025 | /,000 5005 .K.OJHA 23 12-18 BAIL-1

WP (C) - COURT NO. |Order Dtd. 2025- |WRIT
103542/2025|19.12.2025 | ,oo0c 5005 B. ROUT 23 12-1¢6 BRANCH-3

CRLREV- COURT NO. |Order Dtd. 2025-
103543/2025|19.12.2025 |50 00,5 . PRADHAN 3 12-18

CRLREV- COURT NO. Order Dtd. 2025-
103544/2025|19.12.2025 | /)55 5005 .KAMILA 23 12-18

CRLMC- COURT NO. |Order Dtd. 9999- |CRIMINAL
103545/2025|19.12.2025 | /.70 000 .HOTA 2 OLD 12-31 MISC

BLAPL- COURT NO. Order Dtd. 2025-
103546/2025/19.12.2025 |00 00,5 .D.SAHOO 5 OLD 12-18

CMP- COURT NO. Order Dtd. 2025-
103547/2025|19.12.2025 |50 /5005 .K.BARIK 5 OLD 12-18

CMP- COURT NO. Order Dtd. 2026-
103548/2025|19.12.2025 | /500 5005 . SAMAL 23 02-23
103549/2025(19.12.2025  |[FAO-505/2025 |S.SWATN COURT NO.|order Dtd. 2025-

23 12-17

BLAPL- COURT NO. |Order Dtd. 2025-
103550/2025|19.12.2025 |00 5005 . PANIGRAHI 23 12-18 BAIL-2

BLAPL- COURT NO. |Order Dtd. 2025-
103552/2025|19.12.2025 | )o00 5005 .R.SENAPATI 23 12-18

BLAPL- COURT NO. [Order Dtd. 2025-
103553/202519.12.2025 15 104 /5005 .K.BARIK 23 12-18

BLAPL- COURT NO. |Order Dtd. 2025-
103554/202519.12.2025 |5 o0 5005 .K.MOHANTY 23 12-18




BLAPL- COURT NO. [Order Dtd. 2025-
103555/2025(19.12.2025 |07 . |A SAHOO 3 Sy
BLAPL- COURT NO. [Order Dtd. 2025-
103556/202519.12.2025 |5 oo 54,5  A.K.MOHANTY 3 12-18
BLAPL- COURT NO. [Order Dtd. 2025-
103557/202519.12.2025 |07 . |S.SATAPATHY 3 ey
BLAPL- COURT NO. [Order Dtd. 2025-
103558/202519.12.2025 ="  |B BARIK 3 oot
WRIT
WP (C) - COURT NO. |[Order Dtd. 2026- |BRANCH
103559/2025(19.12.2025 |32 20" . |A. MOHANTY bt S (DTVISTON
BENCH-2)
BLAPL- COURT NO. [Order Dtd. 2025-
103560/2025(19.12.2025 12673/2025 S.SATAPATHY 21 12-18
BLAPL- COURT NO. [Order Dtd. 2025-
103561/2025(19.12.2025 |00 . |S.NAYAK o1 Y
BLAPL- COURT NO. [Order Dtd. 2025-
103562/2025(19.12.2025 12064/2025 S CHOUDHURYI 21 1917 BAIL-1
BLAPL- COURT NO. [Order Dtd. 2025-
103563/2025(19.12.2025 /" . [B.B.ROUT o1 ey
WP (C) - COURT NO. [Order Dtd. 2025- [WRIT
103564/202519.12.2025 |2, 20" |T BAG o ool R ANCH-S
BLAPL- COURT NO. [Order Dtd. 2025-
103565/202519.12.2025 [, 0" . |B.K.PARDHI o1 ey
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT
103566/2025(19.12.2025 |2, 000" . |T K NAYAK bt Iy ERANCH-
BLAPL- COURT NO. [Order Dtd. 2025-
103567/2025(19.12.2025 [ 0" . |A.K.MOHANTY ot o
WRIT
WP (C) - COURT NO. Order Dtd. 2026- [BRANCH
103568/202519.12.2025 |2 00" . |S K PARIDA . 0190 (DIVISION
BENCH-3)
103569/2025/19.12.2025 |WA-1927/2025 R K PATRA COURT NO. |Order Drd. 2025-
BLAPL- COURT NO. |[Order Dtd. 2025-
103570/202519.12.2025 |20’ . [R.K.MALLICK ] oon
WPCRL- SURYAKANTA COURT NO. |[Order Dtd. 2025-
103571/2025]15.12.2025 156/2025 DASMOHAPATRA 1 12-16
[103572/2025(19.12.2025  [BLAPL- B.SINGH COURT NO. [order Dtd. 2025-




12912/2025 1 12-18
CHIEF
WP (C) - . lorder Dtd. 9999- [WRIT
103573/2025(19.12.2025 | cool oo |R K MOHAPATRA JUSTICE'S | ~o7 BRANCH-1
COURT
CHIEF
103574/2025(19.12.2025 | PCAPLT D.SWAIN JusTICE's Order Dtd. 2025-
12915/2025 12-18
COURT
COURT NO. lOrder Dtd. 2025- |SECOND
103575/2025|19.12.2025 |RSA-43/2019 |P K JENA 25 12-15 APPEAL
CHIEF
103576/202519.12.2025 |OLAPL S K SAHU JUSTICE's Order Dtd. 9999
106/2025 12-31
COURT
CHIEF
103577/2025(19.12.2025 | PLAPLT J.BEHERA JusTICE's Order Dtd. 2025-
12906/2025 12-18
COURT
CHIEF
103578/202519.12.2025 |OTAPL~ S K SAHU JusTICE's Order Dtd. 9399-
105/2025 12-31
COURT
CHIEF
0JC- .. lorder ptd. 2025- [WwRIT
103579/2025(19.12.2025 [,o > 0. |G C BARIK JusTICE's 0757 R ANCH-4
COURT
CHIEF
103580/2025(19.12.2025 522235025 L BHOT JUSTICE'S gg?ig prd. 2025-
COURT
CHIEF
WP (C) - .. |lorder Dtd. 2025- [WRIT
103581/2025(19.12.2025 |- )7 [P CH DAS JUSTICE's |1 7°0% e,
COURT
CHIEF
103582/2025|19.12.2025 "2 (C) K N SAHOO JUSTICE's OFder btd. 2025
33573/2025 12-18
COURT
WRIT
WP (C) - COURT NO. Order Dtd. 2025- |[BRANCH
103583/2025(19.12.2025 |3 2007, [P SAHOO bt oy (DTVISTON
BENCH-3)
WP (C) - COURT NO. Order Dtd. 2025-
103584/2025(19.12.2025 |7 00" o |s NAYAK bt ol
WP (C) - COURT NO. Order Dtd. 2025- |WRIT
103586/2025(19.12.2025 |, )7 o |D SAHU bt oot ERANCH2
BLAPL- COURT NO. Order Dtd. 2025-
103587/2025(19.12.2025 | 'o2° . |A. K. BEHERA > oL o
BLAPL- COURT NO. |Order Dtd. 2025-
103588/20251(19.12.2025 12387/2025 P. K. BEHERA > OLD 12-17 BAIL-1
BLAPL- COURT NO. Order Dtd. 2025-
103589/2025(19.12.2025 | .o” o |P. K. SWAIN 5 oD o
BLAPL- SANTOSH KUMAR COURT NO. Order Dtd. 2025-
103590/202519.12.2025 12395/2025 MAHANTY 2 OLD 12-17
WP (C) - COURT NO. [Order Dtd. 2025-
103591/2025(19.12.2025 |, o007 . [P. K. BARIK P ol
BLAPL- JADUNATH COURT NO. Order Dtd. 2025-
103592/2025119.12.2025 1105 5/5025 | PRADHAN 16 12-17
1103593/2025(19.12.2025  [BLAPL- JADUNATH COURT NO. |Order Dtd. 2025-




12465/2025 |PRADHAN 16 12-17
RPFAM- SRINIBASH COURT NO. [Order Dtd. 2025-
103594/202515.12.2025 80/2025 MOHANTY 16 12-17
WP (C) - COURT NO. |Order Dtd. 2025-
103597/2025|19.12.2025 36632/2025 |B-K-ROUL 21 12-19
WP (C) - COURT NO. [Order Dtd. 2025-
103600/2025|19.12.2025  [So,o0'o 0 o |L. K. NAYAK 1 1517
WP (C) - PRAMOD KUMAR COURT NO. |[Order Dtd. 2025-
103601/2025(19.12.2025  [[oocs' 0o, |2oun 1 1518
WP (C) - COURT NO. |[Order Dtd. 2025-
103602/2025(19.12.2025  [Z o' o |J J PRADHAN 1 Too1g
WP (C) - COURT NO. [Order Dtd. 2025-
103603/2025(19.12.2025 |, 20 o0 |G C JENA 1 Tooie
WP (C) - COURT NO. |Order Dtd. 2025-
103604/2025(19.12.2025 |7 =5 0, |G C JENA o1 Too1e
ABLAPL- COURT NO. [Order Dtd. 2025-
103605/2025(19.12.2025 14049/2025 P.K.MOHANTY 21 1917 BAIL-2
ABLAPL- COURT NO. [Order Dtd. 2025-
103606/2025|19.12.2025 [0 70 ) o |M.R.SAHOO o1 1517 BAIL-2
ABLAPL- COURT NO. [Order Dtd. 2025-
103607/2025(19.12.2025  [1,0°0°0 o |M.R.SAHOO 1 1517 BAIL-2
WP (C) - COURT NO. [Order Dtd. 2025-
103608/2025(19.12.2025 |5 05 0o |H. K.PATRA o1 1517
ABLAPL- COURT NO. [Order Dtd. 2026-
103609/2025|19.12.2025 [0 70 o |M.R.SAHOO e 02-0€
WP (C) - COURT NO. |Order Dtd. 9999- |WRIT
103610/2025(19.12.2025 202" o [R. SAMAL e 1531 BRANCH-1
WP (C) - COURT NO. |Order Dtd. 2025- |[WRIT
103611/2025|19.12.2025 S/ "c' ) 0o |S. MOHARANA oc 1517 ERANCEH-4
ABLAPL- COURT NO. [Order Dtd. 2025-
103612/2025|19.12.2025 [0 "0 o |P.K.PAL g 1917
CHIEF
WP (C) - .o |Order Dtd. 2026- |[WRIT
103613/2025(19.12.2025 [T oo o0 o [P. K. JENA JUSTICE'S |17 BRANCH-1
COURT
CHIEF
103614/2025/19.12.2025 | “OVAFL” D.P.DASH gustTice's Order Dtd. 2025= pppp g
14115/2025 12-17
COURT
CHIEF
WP (C) - i Order Dtd. 2025- [WRIT
103615/2025|19.12.2025 S 020" oo |S. K. SAHU JUSTICE'S |, "0 ERANCH-8
COURT
CHIEF
WP (C) - .o |Order Dtd. 2025- |[WRIT
103616/2025/19.12.2025 |1 55,9/540g |5 DASH JUSTICE'S |/, " ¢ BRANCH-7
COURT
WP (C) - CHIEF Order Dtd. 2025-
103617/2025(19.12.2025 |70 00 oo, |D. SALU TUSTICE'S [12-15




| | | COURT a8
CHIEF [
103618/2025/19.12.2025 | “BLAPL- H.K.MALLICK |C.0.  |JjusTIcE's Order Dtd. 2025= 1o, .1 5 (S
14114/2025 12-17 No
COURT
CHIEF (s
WP (C) - .. lorder Dtd. 2025- |WRIT
103619/2025(19.12.2025 |[Joo0e" oo |B BEHERA c.o. JusTICE's 07T eancH_7 NO
COURT 48
(S
WP (C) - COURT NO. Order Dtd. 9999- [WRIT
103621/2025(19.12.2025 |Z. ol . |B DAS c.o. ] oo R ANCH-1 gi
(s
ABLAPIL- COURT NO. Order Dtd. 2025-
103622/2025(19.12.2025 )17 o |K.K.NATH c.o. ] e 2?
(s
WP (C) - COURT NO. Order Dtd. 2025- [WRIT
103623/2025|19.12.2025 35356/2025 |- K. JATI C.o. 1 12-17 BRANCH-6 22
WP (C) - COURT NO. Order Dtd. 2025- (s
103624/202519.12.2025 |Z.o50” . |P K BEHERA c.o. ] oels 22
(s
WP (C) - COURT NO. Order Dtd. 2025-
103625/2025(19.12.2025  |J, 000 o |T SWAIN c.o. ] Sy 22
(S
ABLAPIL- COURT NO. Order Dtd. 2025-
103626/2025(19.12.2025 [, 0c " . |J.K.MOHAPATRA C.O. . Toon BATL-2 TS
(s
WP (C) - COURT NO. Order Dtd. 2025- [WRIT
103627/2025(19.12.2025 |2, 0" . |T SWAIN c.o. ] ey R ANCH-G 22
(s
ABLAPIL- COURT NO. Order Dtd. 2024-
103628/2025(19.12.2025 [ 007" |G.SAHOO c.o. > onb o5 BATL-2 Tg
(S
WP (C) - COURT NO. Order Dtd. 2025-
103629/2025(19.12.2025 |7, [o0" . |T SWAIN c.o. > oLD Sy Tg
(s
BLAPL- COURT NO. Order Dtd. 2025-
103631/2025(19.12.2025 |/ o . |R.K.MALLICK [C.O. > oLD Sy Tg
COURT NO. Order Dtd. 2025- (s
103632/2025/19.12.2025 |WA-2547/2024 P K JENA c.o. : : No
2 OLD 12-18 s
COURT NO. |Oorder Dtd. 2025- |WRIT (s
103633/2025(19.12.2025 |WA-1364/2024 |P K JENA c.o. > onD Tooin APPEAL No
BLAPL- COURT NO. |order Dtd. 2025- (s
103634/2025(19.12.2025 [0\, . |[R.K.MALLICK [C.O. 5 onb ey No
ABLAPI,- COURT NO. |order Dtd. 2025- (s
103636/2025(19.12.2025 [, """ . |BALARAM SINGH C.O. > onb Sy .
ABLAPI,- COURT NO. |order Dtd. 2025- (s
103637/2025(19.12.2025 [/, . |BALARAM SINGH C.O. > onb oon .
ABLAPL- COURT NO. |order Dtd. 2025- (s
103638/2025(19.12.2025 [/ 2o " . |P.K.BARIK c.o. > oLD i o
COURT NO. |Oorder Dtd. 2025- |WRIT (s
103639/2025/19.12.2025 |WA-2861/2023 P K JENA c.o. > onD Sy PPEAL NO

|103641/2025(19.12.2025  |ABLAPL- BALARAM SINGH|C.O.  [COURT NO. |Order Dtd. 2025- (s




114116/2025 2 OLD 12-17
103642/2025(19.12.2025 ‘?32‘235025 R.SINGH Sogg NO- ?g?ig btd. 20257 lgarr
103643/2025[19.12.2025 0757 M R BARIK COURT NO. |Order Dtd. 9995
103644/2025(19.12.2025 1\1’11232025 iigii? P.B. gogﬁ NO. g?_i(ze; Dtd. 2026-
103645/202519.12.2025 (0725 s BARIK SOURT NO. Jorder Dtd. 20257 lgarr1
103646/2025(19.12.2025 ?Eii§35025 BP TANGA COgRT MO ?;fig Dtd. 2025-
103647/2025(19.12.2025 ?i?gzo% S BARIK gogig NO- ?;‘_i?; ptd. 2025 lparp-o
103648/2025(19.12.2025 00T o Isp saMANTA COURT NO. Order Dtd. 2025-
103649/2025(19.12.2025 ?Ei?f35025 HS PAIKRAYA COURT NO. [order Dtd. 2025~
103650/2025(19.12.2025 Ti§2535025 SN MISHRA gogig NO. ?;ﬁig Dtd. 2025-
103651/2025(19.12.2025 ?2?225025 M MOHANTY fSURT NO- gg?ig btd. 20257 lparr-1
103653/2025(19.12.2025 25;52;2025 R.K. PATRA COURT MO 8§§§§ Dtd. 2026~
103654/2025(19.12.2025 O Nk RoUT COURT NO. [O¥der Dtd. 20257 lparr-2
103656/2025(19.12.2025 ?5252;2025 PK LENKA (l:OURT NO- ?;‘fig ptd. 2025 lparp-o
103657/2025(19.12.2025 §§2232025 T R DAS COURT NO. |Order Dtd. 2025-
103658/2025(19.12.2025 222255025 T R DAS COURT NO. Order Dtd. 2025-
103661/202519.12.2025 (07257 [HK MOHANTA COURT NO. Order Dtd. 2025-
103663/2025(19.12.2025 ?E?2535025 PK BARIK COURT NO- ggﬁig Dtd. 2025-
103665/2025(19.12.2025 ?2??53;025 HK MALLICK COURT NO- ?g?ig Dtd. 2025~




ABLAPL-

COURT

NO.

Order

Dtd.

2025-

103666/2025(19.12.2025  M0AC - RR DAs “ Order
103668/2025(19.12.2025  (7.7800° M MOHANTY COURT No.[Order Dtd. 2025- |ppyy g
103669/2025[19.12.2025 (107000 |G SAHOO COURT NO. |Order Dtd. 2025-
103683/2025(19.12.2025 50 |p k. DALET COURT NO.|Order Dtd. 2025-
103684/2025(19.12.2025 [0 €)°  |a. k. paNDA COURT NO.[Order Dtd. 2025- WRIT
103689/2025(19.12.2025 §§3g3;025 P K DAS CogRm NO- Order brd. 2025-
103691/2025(19.12.2025 ?225@;2025 SRINTERSH COURT NO. fﬁ?fé Dtd. 2025-
103692/2025(19.12.2025 ([oc° . [P R SWAIN COURT NO. |Order Dtd. 2025-
103693/2025(19.12.2025 32?53;025 B DAS gogig NO. ?;ﬁig Dtd. 2025-

s sa02s s vonas PHEEL s o coms oo S 2035
103695/2025(19.12.2025 ?2252;2025 P. K. BEHERA CogRT MO gg?ig Dtd. 2025-
103696/2025(19.12.2025 ?2252;2025 PK PAL gogig NO. ?;ﬁi; Dtd. 2025-
103697/202519.12.2025 ?2352;2025 RANJITA SINGH Sogii NO. ?;f?g Dtd. 2025-
103698/2025(19.12.2025  [eo ob0e R COURT NO. [Oxder Dtd. 20257 lpprr-1
103699/2025(19.12.2025 §2§§35025 D SWAIN COURT NO- ?z?ig ptd. 2025-
103700/2025(19.12.2025 ?2252;2025 D. D. NAIK COURT NO- g;ﬁig Dtd. 2025- | .11
103701/2025(19.12.2025 ?gég%;zo% BR SENAPATI iSURT NO- ?g?ig prd. 2025 lparps
103702/2025(19.12.2025 22?535025 S DASH COURT NO. (order Dtd. 2025- o011 o




BLAPL- BISWARANJAN COURT NO. |Order Dtd. 2025-
103703/202519.12.2025 12668/2025 |DALAT 17 1o-18 BAIL-1

BLAPL- COURT NO. |Order Dtd. 2025-
103704/2025119.12.2025 |55 54,5 |G JAYASINGH 17 12-18

BLAPL- COURT NO. |Order Dtd. 2025-
103705/2025/19.12.2025 [0 o0 5,5 |H. K. BHOL 17 12-18

BLAPL- COURT NO. |Order Dtd. 2025-
103706/2025119.12.2025 |5 oo 54,5 |P. K. BARIK 17 12-18

BLAPL- JADUNATH COURT NO. |Order Dtd. 2025-
103707/2025|19.12.2025 12561/2025 | PRADHAN 17 12-18 BAIL-1

BLAPL- JADUNATH COURT NO. |Order Dtd. 2025-
103708/2025119.12.2025 |y 5556/2025  |pRADHAN 17 12-18

BLAPL- COURT NO. Order Dtd. 2025-
103709/2025/19.12.2025 |/, 50 5q,5  (RK MOHANTY 17 12-17

ABLAPL- JADUNATH COURT NO. Order Dtd. 2025-
103710/2025|19.12.2025 o500 PRADHAN 17 12-17 BAIL-1

ABLAPL- SARBESWAR COURT NO. Order Dtd. 2025-
103711/2025119.12.2025 115 106/2025  |san00 17 12-17

ABLAPL- S. R. COURT NO. |Order Dtd. 2025-
103712/2025119.12.2025 114108 /2025  |pATTNAIK 17 12-17

BLAPL- JADUNATH COURT NO. |Order Dtd. 2025-
103713/2025|19.12.2025 1, 5399/2025  |pRADHAN 17 12-17

BLAPL- JADUNATH COURT NO. Order Dtd. 2025-
103714/2025|19.12.2025 115395 /2025  |pRADHAN 17 12-17

BLAPL- JADUNATH COURT NO. Order Dtd. 2025-
103715/2025119.12.2025  |)5365/2025 |PRADHAN 17 12-17

CRLMC- COURT NO. |Order Dtd. 9999-
103717/2025/19.12.2025 [/ o050, R.K.MOHAPATRA 5 OLD 12-31

CMP- COURT NO. |Order Dtd. 2025- WRIT
103722/2025/19.12.2025  [J 0, /5055 M D BISWAL > OLD 12-19 BRANCH-5

CRLMC- COURT NO. |Order Dtd. 2025- |CRIMINAL
103731/2025/19.12.2025 |00 5055 B.BARIK > OLD 12-17 MISC

ABLAPL- COURT NO. Order Dtd. 2025-
103732/2025/19.12.2025 [ /)00 o055  BALARAM SINGH > OLD 12-18

ABLAPL- COURT NO. Order Dtd. 2025-
103733/2025|19.12.2025 |00 5,5 |BALARAM SINGH 2 OLD 19-18 BAIL-2

BLAPL- COURT NO. [Order Dtd. 2025-
103734/2025/19.12.2025 /0o 5,5  BALARAM SINGH 5 OLD 12-18

BLAPL- COURT NO. |Order Dtd. 2025-
103735/202519.12.2025 12583/2025 RK MALLICK > OLD 12-18

BLAPL- COURT NO. |Order Dtd. 2025-
103736/2025|19.12.2025 12568/2025 RK MALLICK > OLD 12-18

WP (C) - COURT NO. |Order Dtd. 2026~ |WRIT
103737/2025/19.12.2025 30350 50,5 M- R. SAHOO 1 01-05 BRANCH-14

BLAPL- COURT NO. [Order Dtd. 2025-
103738/2025(19.12.2025 12581/2025 AP SAHOO 1 1018




BLAPL- COURT NO. |Order Dtd. 2025-
103739/2025|19.12.2025 12573/2025 B BARIK 1 12-18
COURT NO. |Order Dtd. 2026- [19C:
103740/2025(19.12.2025 FAO-301/2024 |G. N. SETHI 6 ) 01-15 ) APPEAL
SEC.
BLAPL- COURT NO. |Order Dtd. 9999-
103741/2025119.12.2025 [ o5 54,5 B BARIK 6 12-31
BLAPL- COURT NO. |Order Dtd. 2025-
103742/2025119.12.2025 500 54,5 B DAS ‘ 12-18 BAIL-1
BLAPL- COURT NO. Order Dtd. 2025-
103743/202519.12.2025 [0 ) bqys N MAHARANA p 12-18
BLAPL- COURT NO. Order Dtd. 2025-
103744/2025|19.12.2025 12570/2025 MR SAHOO 6 19-13
WP (C) - COURT NO. |Order Dtd. 2025- WRIT
103745/2025|19.12.2025  |300, 5 5q,5 |S DAS p 12-19 BRANCH-7
CRLMC- COURT NO. |Order Dtd. 2025-
103746/2025/19.12.2025 [ J-o0 5055 P. K. DASH p 12-16
CMP- COURT NO. Order Dtd. 2025-
103747/2025|19.12.2025 | Jy5, /5005 M. R. BARIK 23 19-19
BLAPL- PANCHANAN COURT NO. |Order Dtd. 2025-
103748/2025|19.12.2025 |/, c 0005 |pANTGRAHT 23 12-18 BAIL-1
RAMESH
103749/2025(19.12.2025 ?2252;2025 CHANDRA ggURT NO- ?g?ig ptd. 2025 lparp-1
MAHARANA
ABLAPL- HIMANSHU KUMR COURT NO. Order Dtd. 2025-
103751/202519.12.2025 14008/2025 |BHOL 17 1o-1¢
WP (C) - COURT NO. |Order Dtd. 2025- WRIT
103752/202519.12.2025 | o o005 0,0 (B. K. JATI 17 12-18 BRANCH-
WP (C) - JAGANNATH COURT NO. |Order Dtd. 2025- WRIT
103753/202519.12.2025  135893/2025  |BHUYAN 17 12-18 BRANCH-6
WP (C) - JAGANNATH COURT NO. |Order Dtd. 2025- WRIT
103754/2025119.12.2025 135935 /2025  |BHUYAN 17 12-18 BRANCH-4
BLAPL- COURT NO. [Order Dtd. 2025-
103755/202519.12.2025 |5 59 50,5 S SAMAL 17 12-17 BAIL-1
BLAPL- COURT NO. [Order Dtd. 2025-
103756/2025|19.12.2025 12442/2025 |BK NAYAK 17 12-17
BLAPL- JADUNATH COURT NO. Order Dtd. 2025-
103757/202519.12.2025 12651/2025  |PRADHAN 17 12-18
BLAPL- JADUNATH COURT NO. |Order Dtd. 2025-
103759/202519.12.2025 12657/2025  |PRADHAN 17 12-18
BLAPL- JADUNATH COURT NO. |Order Dtd. 2025-
103763/2025|19.12.2025 12584/2025 | PRADHAN 17 12-18 BAIL-1




BLAPL- JADUNATH COURT NO. [order Dtd. 2025-
103765/2025119.12.2025  |)5669/2025 |PRADHAN €0 1y 12-18

BLAPL- JADUNATH COURT NO. [order Dtd. 2025-
103766/2025(19.12.2025 [0 o0 [ooan c.o. o Y

CMP- N. K. COURT NO. [order Dtd. 2025-
103773/2025(19.12.2025  |50o0 o000 [oaiat c.o. e Sy

Order Dtd. 2025-
103788/202519.12.2025 ?2352;2025 MR SAHOO Cc.o. iSURT NO- 115 18Judgement  [BATL-1
Dtd. 2025-12-18,

BLAPL- COURT NO. [order Dtd. 2025-
103790/2025(19.12.2025 | 70.2" 0 . MR SAHOO c.o. e ey

BLAPL- COURT NO. [order Dtd. 2025-
103803/2025(19.12.2025 [ ,02." o, |J KAMILA c.o. o Py BAIL-2

BLAPL- COURT NO. [order Dtd. 2025-
103804/2025(19.12.2025 |10 "o, B DAS c.o. o e

ABLAPL- COURT NO. [order Dtd. 2025-
103805/202519.12.2025 [, 'oc " . |S CHOUDHURYI |C.O. o e BAIL-1

WP (C) - COURT NO. |order Dtd. 2025- |[WRIT
103806/2025(19.12.2025 |3 /00, . [B. K. PATI  [C.O. o ot ERANCH2

BLAPL- COURT NO. [order Dtd. 2025-
103807/2025(19.12.2025 |02 o . |PK MISHRA c.o. o Sy

WP (C) - DILLIP KUMAR COURT NO. [order Dtd. 2025-
103808/2025(19.12.2025 |3, 0 0oc |y c.o. 5 ey

WP (C) - DILLIP KUMAR COURT NO. [order Dtd. 2025-
103809/2025(19.12.2025 |3, 0" oo | c.o. 5 Loon

WP (C) - Order Dtd. 2025- |[WRIT
103204/2025(19.12.2025 |30 7 0, MANAS PATI  |GENERAL oot R ANCH4

WP (C) - SANTOSH KUMAR . WRIT
103206/2025(19.12.2025 35626/2022 PATT GENERAL Entire Order BRANCH-4

CRLMC- HIMANSHU Order Dtd. 2025-
103207/2025(19.12.2025 | co0ms o0 (Lo basH | GENERAL e

WP (C) - . WRIT
103209/2025(19.12.2025 |30 o0, MANAS PATI  |GENERAL Petition R ANCH4

BLAPL- TRILOCHAN Order Dtd. 2025-
103221/2025(19.12.2025 | 700 o000 |parom GENERAL Iy BAIL-2

WP (C) - MANOJ KUMAR Order Dtd. 2024-
103222/2025|19.12.2025 91211/2024 | RANA GENERAL 09-04

WP (C) - STATE OF Order Dtd. 2024- |[WRIT
103224/2025(19.12.2025 |, 000 |S GENERAL 0oon R ANCH2

WP (C) - MANOJ KUMAR Order Dtd. 2024- |[WRIT
103226/202519.12.2025 |5, 0/ 5004 RANA GENERAL 02-19 BRANCH-1
103227/2025(19.12.2025 | co2HC” MANAS PATI  |GENERAL Entire Document |BAIL-2

e 3839/2011
[103228/2025[19.12.2025  |cMP- SURYAKANTA  |GENERAL




1013/2025 PALAT
Order Dtd. 2025- |WRIT
103230/20251(19.12.2025 WA-2861/2023 |PRATIMA NAYAK |GENERAL 12-16 APPEAL
ABLAPL- AJIT KUMAR Order Dtd. 2025-
103231/2025(19.12.2025 14186/2025 RAUT GENERAL 19-13
BLAPL- SANJUKTA Order Dtd. 2025-
103232/2025(19.12.2025 12973/2025 MUNDA GENERAL 19-13
BLAPL- RAJENDRA Order Dtd. 2025-
103234/2025(19.12.2025 12618/2025 NARAYAN ROUT GENERAL 12-18
BLAPL- RAJENDRA Order Dtd. 2025-
103236/202519.12.2025 [ 70074 /5005  |yarayan rouT |CENERAL 12-18
BLAPL- SOUMYARANJAN Order Dtd. 2025-
103239/2025119.12.2025 500 5005  |paTKRAY GENERAL 12-18
WRIT
SUSHREE
WP (C) - Order Dtd. 2025- |BRANCH
103240/20251(19.12.2025 35328/2025 Eégiﬁ?Y GENERAL 12-18 (DIVISION
BENCH-3)
WP (C) - SURYAKANTA Order Dtd. 2025-
103242/2025(19.12.2025 22419/2025 PALAT GENERAL 1o-13
WP (C) - SURYAKANTA Order Dtd. 2025- |[WRIT
103244/2025(19.12.2025 35087/2025 PALAT GENERAL 19-18 BRANCH-4
RAJENDRA . .
103247/20251(19.12.2025 CRLLP-8/2012 NARAYAN ROUT GENERAL Entire Brief BAIL-2
CONTC- M/S MANAS Order Dtd. 2025-
103250/2025(19.12.2025 1532/2025 PATT GENERAL 12-16
WP (C) - RABINDRA
103252/20251(19.12.2025 20524/2024 KUMAR GENERAL Entire Document
PATTANATIK
BLAPL- BIDYADHAR Order Dtd. 2025-
103257/2025(19.12.2025 12878/2025 PANDA GENERAL 1o-18
TRP (C) - Order Dtd. 2025-
103258/20251(19.12.2025 331/2025 MANAS PATI GENERAL 12-18 M.J.C
0oJc- JAGANNATHA
103267/2025(19.12.2025 9242/2000 MAHAPATRO GENERAL Counter
0oJc- JAGANNATHA L
103269/2025(19.12.2025 9242/2000 MAHAPATRO GENERAL Rejoinder
CONTC- Order Dtd. 2023-
103330/2025(19.12.2025 962/2023 MANAS PATI GENERAL 03-10 CONTEMPT
WP (C) - Order Dtd. 2025-
103332/2025(19.12.2025 34299/2025 MANAS PATI GENERAL 12-18
WP (C) - Order Dtd. 2025- |WRIT
103340/2025|19.12.2025 |3, 500 50,5  MANAS PATI GENERAL 19-18 BRANCH-1
WP (C) - Order Dtd. 2025-
103344/2025(19.12.2025 33371/2025 MANAS PATI GENERAL 12-18
WP (C) - Order Dtd. 2025-
103359/20251(19.12.2025 33730/2025 MANAS PATI GENERAL 12-17




WP (C) - RAJUKUMAR .
103430/2025(19.12.2025 10043/2025 SATAPATHY GENERAL Entire Document
WP (C) - RAJUKUMAR . WRIT
103441/2025/19.12.2025 |/ c/e 5000 |SATAPATHY GENERAL Entire Document | oo . ,
WRIT
WP (C) - RAJUKUMAR , BRANCH
103455/2025(19.12.2025 4884/2020 SATAPATHY GENERAL Entire Document (DIVISION
BENCH)
SURESH
103459/2025(19.12.2025 ?g?52;2025 CHANDRA GENERAL ?g?ig btd. 2025-
PRADHAN
103485/2025/19.12.2025  |cMP-984,/2025 [PATTARANIAN 0y rpar, petition With
DEY Annexures
WP (C) - BISWARANJAN Order Dtd. 2025-
103488/2025(19.12.2025 26666/2025 |DASH GENERAL 12-12
WP (C) - ASHOK KUMAR Order Dtd. 2025- |WRIT
103497/2025(19.12.2025 35710/2025 |SWAIN GENERAL 12-18 BRANCH-4
BLAPL- GOPABANDHU Order Dtd. 2025-
103501/2025(19.12.2025 12739/2025  |SUNDARAY GENERAL 12-18
103527/2025(19.12.2025 CMP-984/2025 gggYA RANJAN GENERAL Entire Order
BLAPL- KHUSBU Order Dtd. 2025-
103551/2025(19.12.2025 12136/2025 |PANIGRAHT GENERAL 12-17
ABLAPL- SIPRA SUMAN Order Dtd. 2025-
103585/2025(19.12.2025 14060/2025 | PRATTHART GENERAL 12-16 BAIL-2
ABLAPL- SIPRA SUMAN Order Dtd. 2025-
103595/2025(19.12.2025 14061/2025 | PRATTHART GENERAL 19-16
ABLAPL- SIPRA SUMAN Order Dtd. 2025-
103596/2025(19.12.2025 14028/2025 | PRATTHART GENERAL 12-1¢6
WP (C) - MANOJ KUMAR Order Dtd. 2023- |WRIT
103620/2025(19.12.2025 24207/2022 |RANA GENERAL 03-01 BRANCH-7
WP (C) - MANOJ KUMAR Order Dtd. 2025- |WRIT
103630/2025(19.12.2025 30069/2024  RANA GENERAL 08-19 BRANCH-6
WP (C) - MANOJ KUMAR Petition With WRIT
103635/2025(19.12.2025 1301/2011 RANA GENERAL Annexures BRANCH-6
RAJENDRA Order Dtd. 2025- |CRIMINAL
103640/2025/19.12.2025  |CRLA-91/2017 | " naay poyr |CENERAL 12-19 APPEAL
BLAPL- KHUSBU Order Dtd. 2025-
103659/2025|19.12.2025 12250/2025 | PANTGRAHT GENERAL 12-17
WP (C) - CHIRANJEEV
103678/2025(19.12.2025 93367/2024 |BIDYABHUSAN GENERAL Counter




1 BLAPL- .
103688/2025(19.12.2025 12381/2025 SAROJ BARIK GENERAL Misc.case
1 CONTC- BISWAJIT Order Dtd. 2025-
103750/20251(19.12.2025 5544/2025 MOHANTY GENERAL 19-12
1 CONTC- Order Dtd. 2025-
103339/202519.12.2025 |co0 00 D.K.BEHERA GENERAL iy
103349/2025(19.12.2025 |[FAO-467/2024 M K PANT GENERAL ?;ﬁiz btd. 2024-
1 MISC.
103352/202519.12.2025  [ACA- D PATTANAIK |GENERAL Order Dtd. 2024~ |, oppar
231/2024 09-24
SEC.
1 WP (C) - Order Dtd. 2006-
103355/202519.12.2025 |/ 1019 500 P SAMAL GENERAL 11-13
WP (C) - Order Dtd. 2025- |[WRIT
103362/2025(19.12.2025 |J2, 0l . |R MOHAPATRA |GENERAL o1 R ANCH-6
1 MISC.
103366/202519.12.2025 | “ACA- J P KAR GENERAL Order Dtd. 2025~ |;oppar,
547/2023 09-13
SEC.
WP (C) - Order Dtd. 2025- |[WRIT
103370/2025(19.12.2025  |)oc)o 0, M K PANI GENERAL Sy R ANCH-3
1 Entire SECOND
103374/2025(19.12.2025 |SA-362/1998 |K K MOHANTA |GENERAL OrderPetition S EEEAL
With Annexures,
1 . WRIT
Entire
WP (C) - . BRANCH
103378/202519.12.2025 [0 G S MOHANTY |GENERAL ;fiﬁriiiéilEZS (DTVISTON
Ures,  pEpNcH)
1 ABLAPIL- Order Dtd. 2025-
103382/2025(19.12.2025 20007 . |A B MALLICK |GENERAL Sy BATL-1
WP (C) - Order Dtd. 2025- |[WRIT
103384/2025(19.12.2025 [, 0", o |S K NAYAK GENERAL ey R ANCH-3
CMP- Order Dtd. 2026-
103386/202519.12.2025 | 'Zo o000 S SATAPATHY |GENERAL 01oon
103388/202519.12.2025 |FAO-192/2025 R SAHU GENERAL Order brd. 20257
BLAPL- Order Dtd. 2025-
103390/2025(19.12.2025  [[/occ" o |9 K NAYAK GENERAL Lol
CRLMC- Order Dtd. 9999-
103391/20251(19.12.2025 2824/2025 P S DAS GENERAL 12-31
CRLREV- S Order Dtd. 2025-
103393/2025|19.12.2025 914/2025 PRIYADARSHINT |CENERAL 12-19
ABLAPI,- Order Dtd. 2025-
103396/20251(19.12.2025 12926/2025 A SAHOO GENERAL 1915

103398/2025(19.12.2025  |ABLAPL- A SAHOO GENERAL Order Dtd. 2025- [BAIL-1




12927/2025 12-15
WP (C) - Order Dtd. 2025- [WRIT
103400/2025(19.12.2025 ;o 20 o0 o |G PATTANAIK |GENERAL 1919 ERANCH-T
CRLMC- Order Dtd. 2025-
103402/2025(19.12.2025 |-~ |P SAHOO GENERAL 1911
CRLREV- Order Dtd. 2026-
103404/2025(19.12.2025 | 20500 P SAHOO GENERAL 0l-0¢
WP (C) - Order Dtd. 2025-
103410/2025(19.12.2025 ;00 oo |J PRADHAN GENERAL 1517
WP (C) - Order Dtd. 2025- |WRIT
103413/2025(19.12.2025  [,2oc0 o0 [K N SAHOO GENERAL 09-15 ERANCH-4
WP (C) - Order Dtd. 2025-
103416/2025(19.12.2025 [5,, 20, . B N PANDA GENERAL 1517
RVWPET- Order Dtd. 2025-
103418/2025(19.12.2025 | o000 o K N SAHOO GENERAL 1908
WP (C) - Order Dtd. 2025- |[WRIT
103422/2025(19.12.2025  [S.o00 0 oo [K N SAHOO GENERAL 1o-18 BRANCH-1
WP (C) — Order Dtd. 2025-
103424/2025|19.12.2025 S o/’ oo [K N SAHOO GENERAL 1o-18
WRIT
WP (C) - Order Dtd. 2025- |BRANCH
103426/2025(19.12.2025 |30y o0oo K N SAHOO GENERAL 1518 (DTVISTON
BENCH-1)
WRIT
WP (C) - Order Dtd. 2025- |[BRANCH
103429/2025(19.12.2025  |jcac, o0,o K N SAHOO GENERAL 1518 (DTVISTON
BENCH-3)
WP (C) - Order Dtd. 2025- |[WRIT
103432/202519.12.2025  |jco1 o0,o K N SAHOO GENERAL 1518 BRANCH- 3
WP (C) - Order Dtd. 2025- |[WRIT
103433/2025|19.12.2025 S o000 [K N SAHOO GENERAL 1o-18 ERANCH-2
WP (C) - Order Dtd. 2025-
103435/202519.12.2025  |jcocy oo K N SAHOO GENERAL 118
WP (C) - Order Dtd. 2025- |[WRIT
103437/202519.12.2025  |jc oy o000 [K N SAHOO GENERAL 1518 BRANCH-2
Order Dtd. 2025- |SECOND
103440/2025(19.12.2025 |RSA-181/2023 K N SAHOO GENERAL 1908 S EDEAL
WRIT
WP (C) - Order Dtd. 2025- |BRANCH
103444/2025(19.12.2025 [Jco2l oo |[R K MAHABHOI |GENERAL 1o-18 (DTVISTON
BENCH-1)
WP (C) - Order Dtd. 2025- [WRIT
103445/2025(19.12.2025 [;cocl oo |[R K MAHABHOI |GENERAL 1o-18 BRANCH-8
WP (C) - Order Dtd. 2025- [WRIT
103447/2025(19.12.2025 ;oo oo, |[R K MAHABHOI |GENERAL 1o-18 ERANCEH-4
103449/2025(19.12.2025  |wp (C) - R K MAHABHOI |GENERAL Order Dtd. 2025-




35751/2025 12-18
WP (C) - Order Dtd. 2025-
103450/2025(19.12.2025 35782/2025 R K MAHABHOI |GENERAL 12-18
WP (C) - Order Dtd. 2025-
103451/2025(19.12.2025 35808/2025 R K MAHABHOI |GENERAL 12-18
WRIT
WP (C) - Order Dtd. 2025- |[BRANCH
103452/2025(19.12.2025 35633/2025 R K MAHABHOI |GENERAL 12-18 (DIVISION
BENCH-3)
WRIT
WP (C) - Order Dtd. 2025- |BRANCH
103453/20251(19.12.2025 35640/2025 R K MAHABHOI |GENERAL 12-18 (DIVISION
BENCH-3)
WRIT
WP (C) - Order Dtd. 2025- |[BRANCH
103454/20251(19.12.2025 35641/2025 R K MAHABHOI |GENERAL 12-18 (DIVISION
BENCH-3)
WP (C) — Order Dtd. 2025-
103456/20251(19.12.2025 35656/2025 R K MAHABHOI |GENERAL 12-18
WP (C) - Order Dtd. 2025-
103457/20251(19.12.2025 35657/2025 R K MAHABHOI |GENERAL 12-18
WP (C) - Order Dtd. 2025- |[WRIT
103458/20251(19.12.2025 35661/2025 R K MAHABHOI |GENERAL 12-18 BRANCH-8
BLAPL- Order Dtd. 2025-
103598/20251(19.12.2025 12048/2025 H K MOHANTA GENERAL 1217 BAIL-1
WP (C) - Order Dtd. 2025- |WRIT
103599/2025/19.12.2025 |1 000,545 K- DAS GENERAL 12-05 BRANCH—3
ABLAPL- KSHIROD KUMAR Order Dtd. 2025-
103652/2025(19.12.2025 13916/2025 PAHIT, GENERAL 12-16 BAIL-2
ABLAPL- Order Dtd. 2025-
103655/20251(19.12.2025 10344/2025 BALARAM SINGH |GENERAL 12-17 BAIL-2
WP (C) - Entire
103660/20251(19.12.2025 K MANDAL GENERAL OrderPetition
19500/2013
With Annexures,
Entire
WP (C) - L. WRIT
103662/2025(19.12.2025 13371/2013 P NAYAK GENERAL O§derPet1tlon BRANCH-1
With Annexures,
Order Dtd. 2026- |SECOND
103664/2025(19.12.2025 RSA-405/2023 |P PANDA GENERAL 01-19 APPEAL
WP (C) - Order Dtd. 2025- [WRIT
103667/20251(19.12.2025 32199/2023 A KHUNTIA GENERAL 12-19 BRANCH-3
WP (C) - Order Dtd. 2025- |WRIT
103670/202519.12.2025  |31909 /50,3  BIJAYA GENERAL 12-19 BRANCH-5




WP (C) -

Order Dtd.

2025-

WRIT

103671/2025|19.12.2025 |3/ 00 5005 K NAYAK GENERAL 12-19 BRANCH-4

WP (C) - Order Dtd. 2025- WRIT
103672/202519.12.2025 55,00 /5003 GOCHHAYAT  |GENERAL 12-19 BRANCH-4

WP (C) - Order Dtd. 2025- [WRIT
103673/2025|19.12.2025 | ,5305 5055 K NAYAK GENERAL 12-19 BRANCH—6

MATA- Order Dtd. 2026- |FIRST
103674/2025|19.12.2025 156/2019 K PATI GENERAL 01-21 APPEAL

WP (C) - Order Dtd. 2010-
103675/2025|19.12.2025 |7 00 5010 K MISHRA GENERAL 12-17

WP (C) - Order Dtd. 2025- WRIT
103676/2025|19.12.2025 31471/2023 SAHOO GENERAL 12-19 BRANCH-3

WP (C) - Order Dtd. 2025- [WRIT
103677/2025|19.12.2025  |3007, /5053 SAHOO GENERAL 12-19 BRANCH-5

WP (C) - Order Dtd. 2025- [WRIT
103679/2025|19.12.2025  |350.0/5003 SAHOO GENERAL 12-19 BRANCH-5

WP (C) - Order Dtd. 2025- WRIT
103680/2025|19.12.2025 |3, 77 /5003 SAHOO\ GENERAL 12-19 BRANCH-3

WP (C) - Order Dtd. 2025- [WRIT
103681/2025|19.12.2025 |31 )00 ng0 SAHOO GENERAL 12-19 BRANCH-3

WP (C) - Order Dtd. 2025- WRIT
103682/202519.12.2025 32201/2023 SAHOO GENERAL 12-19 BRANCH-4

WP (C) - Order Dtd. 2025- |WRIT
103685/2025|19.12.2025 | 7gc00 5005 K BEHERA GENERAL 11-11 BRANCH-6
103686/202519.12.2025 | “oN1C” C ROUT GENERAL Affidavit CONTEMPT

e 5758/2024

WP (C) — Order Dtd. 2025-
103687/2025|19.12.2025 25894/2024 DASH GENERAL 19-19

WP (C) - Order Dtd. 2024-
103690/202519.12.2025 24478/2024 NAYAK GENERAL 10-08

WP (C) - Order Dtd. 2024-
103716/2025|19.12.2025 |, /100 5004 NAYAK GENERAL 10-08

WP (C) - Order Dtd. 2025-
103718/2025/19.12.2025 |55, 00 5005 K BEHERA GENERAL 12-17

WRIT

WP (C) - Order Dtd. 2025- |BRANCH

103719/2025|19.12.2025 |3, 335 /5055 RATH GENERAL 12-18 (DIVISION
BENCH-2)

RVWPET- Order Dtd. 2025-
103720/2025|19.12.2025 | /o0 nq,s SETHI GENERAL 12-11

CMP- Order Dtd. 2025-
103721/202519.12.2025 | 'co0 /505 K LENKA GENERAL 12-05




Order Dtd.

2025-

WRIT

103723/2025/19.12.2025 |CMP-771/2025 [P K LENKA GENERAL P s
103724/2025(19.12.2025  [20C)° b K samoo  |eENERAL Oraer Drd. 2025
103725/2025(19.12.2025 §§Z§5025 A K BISWAL  |GENERAL 8;??? Dtd. 2026-
103726/202519.12.2025 ggégi;2025 M SAHOO GENERAL gi?ig ptd. 2026~ gii;CH_4
103727/2025(19.12.2025 §§§22;2025 P K JENA GENERAL ggfgg Dtd. 2025~
103728/2025(19.12.2025 g?ég;;ZOZS R PRADHAN GENERAL ?g?ig Dtd. 2025-
103729/2025(19.12.2025 ?gégz;2024 S C MANGARAJ |GENERAL ?;ﬁig ptd. 2025~
103730/2025|19.12.2025 |CMP-994/2024 M SAHOO GENERAL prasy e 2026-
103758/202519.12.2025 |FAO-401/2017 |S PANDA GENERAL prder brd. 20257 APPEAL
SEC.
103760/2025(19.12.2025 2542>5017 G PANDA GENERAL ?g?zg ptd. 2024- gEiECH_S
WE (C) - Order Dtd. 2023- gii;CH
103761/2025(19.12.2025 |7, 25° 0, |0 K MOHANTA |GENERAL ;i;g7ii;;iiizs e on
! BENCH-1)
103762/202519.12.2025 ?gig;;2023 R MOHAPATRA |GENERAL PetitionAnnexure, gii;CH_6
103764/2025(19.12.2025 ?g?ggzéRPc)_ S K MOHANTY |GENERAL 82??2 btd. 2022= loa Branch
103767/2025(19.12.2025 232;/2002 T PRAHARAJ  |GENERAL 8;?3; ptd. 2006~
103768/2025(19.12.2025 ?gé§>;023 R K MOHAPATRA [GENERAL ?g?ig ptd. 2025- gii;CH_8
103769/2025(19.12.2025 ?gégé;2024 B K SENDHA  |GENERAL gifig ptd. 2025-
103770/2025(19.12.2025 ggégg;2016 K C SAMAL GENERAL gi?ig btd. 2026~ o e
103771/2025/19.12.2025 |RSA-373/2014 R K BARIK GENERAL ggﬁiz btd. 2025- iggggi




0JC-

Order Dtd.

2008-

103772/2025(19.12.2025  [o0o0 oo, SETHT GENERAL 02-19Petition

With Annexures,
103774/2025(19.12.2025 §§g¥35025 K SWAIN GENERAL ?;ﬁig ptd. 2025~
103775/202519.12.2025 ??2?53;025 C SAHOO GENERAL ?;ﬁgg ptd. 2025~
103776/2025(19.12.2025 |CMP-164/2025|S S JENA GENERAL i’gfgg btd. 2025-
103777/202519.12.2025 ggég;;2025 K JENA GENERAL ?i?gg ptd. 2025~ gii;CH_7
103778/202519.12.2025 ?gég;;2025 K JENA GENERAL ?if;g ptd. 2025~ giiECH—S
103779/2025(19.12.2025 fg;i;;OZS PATTANATK |GENERAL 8;?3; ptd. 5000~ giiECH_S
103780/202519.12.2025 25222;2025 SAHOO GENERAL Order Drd. 2025 R s
103781/2025[19.12.2025  [201C) 7 SAHOO GENERAL Order Dtd. 2025~ MRt e
103782/2025(19.12.2025 2525;;2025 SAHOO GENERAL ?g?is ptd. 2025- gEiECH_6
103783/202519.12.2025 25282;2025 SAHOO GENERAL ?;?T; Dtd. 2025-
103784/2025(19.12.2025 ?gégé;zo% SAHOO GENERAL order prd. 20257 R s
103785/202519.12.2025 222255025 SAHOO GENERAL ?i?i; ptd. 2025~
103786/2025(19.12.2025 ?gégé;2025 K MAHABHOI |GENERAL ?g?if Dtd. 9993-
103787/2025(19.12.2025 ?5égg;2025 K MAHABHOI |GENERAL gg?if brd. 9999- gii;CH_7
103789/2025(19.12.2025 ?gégé;2025 K MAHABHOT |GENERAL ?g?if ptd. 9999- gii;CH_4
103791/202519.12.2025 ?2252;2025 K MOHAPATRA |GENERAL ggfig ptd. 2025-
103792/2025(19.12.2025 Zggg35025 LENKA GENERAL ?g?ii btd. 9999-
103793/2025(19.12.2025 ?iii§35025 BEURA GENERAL gg?ig ptd. 2025= parr-o




WP (C) - Order Dtd. 2026- |WRIT
103794/2025(19.12.2025 34064/2025 P K SWAIN GENERAL 01-29 BRANCH-8

WP (C) - Order Dtd. 2026- |WRIT
103795/202519.12.2025  |5a0c 54,5 P K SWAIN GENERAL 01-29 BRANCH-5

WP (C) - Order Dtd. 2026-
103796/2025(19.12.2025 28899/2025 P K SWAIN GENERAL 01-29

WP (C) - Order Dtd. 2026-
103797/2025(19.12.2025 30644/2025 P K SWAIN GENERAL 01-29

CRLREV- Order Dtd. 2026-
103798/2025/19.12.2025 1063/2025 U K PANDA GENERAL 01-29

WP (C) - Order Dtd. 2026-
103799/2025(19.12.2025 36083/2025 U K PANDA GENERAL 01-29

ABLAPL- Order Dtd. 2026-
103800/2025(19.12.2025 12270/2025 U K PANDA GENERAL 02-02 BAIL-2

ABLAPL- Order Dtd. 2026-
103801/2025(19.12.2025 14064/2025 P MUDULI GENERAL 01-16 BAIL-2

WRIT

WP (C) — Order Dtd. 2025- |BRANCH

103802/2025(19.12.2025 32429/2025 J R BEHERA GENERAL 12-18 (DIVISION
BENCH-3)

NIC



